199 Papers Laid

[Sbrl Vidya Charan Shukla]

@)

versions), published In  Notifica-
tlon No. G 8.R, 633 th Gazette of
Indiap dated the 18th April, 1970
under clause (5) of article 320 of
the Osnstitution, together with an
explanatory note, (Placed in
Library. See No, LT-3523/70)

A copy cach of the following No-
tificatlons (Hindl and Eoglish
verslons) under asub-section (2)
of section 3 of the All Indla Ser-
vices Act, 1951 ;—

() The Indlan Forest Service
(Pay) First Amendment Rules,
1970, published In Notifica-
tlon No. G. 5. R. 603 in
Gazette of Indla daied the
11th April, 1970. [Placed in
Library. See No. 3524/10]

(il) The Indian Police Services
(Pixation of Cadre Strength)
8econd Amendment Regula-
tlons, 1970, published in No-
tificatlon No. G, S, R. 635 In
Gazette of India dated the
18th April, 1970. [Placed in
Library. See No. LT-3525)
70]

(1) The Fourth Ameodment of
1970 to the Indlan Pollkce
Service (Pay) Rules, 1954,
publisted In Notificotion No,
@:S.R. 636 In Garstte of Indla
dated the 18th Aprl, 1970,
[Placed in Library. See No,
LT-3526/70]

(iv) The Third Amendment of
1970 to the Indlan Administra-
tlve Service (Pay) Rules, 1954,
published Ian  Notificallon
No. G.S.R, 637 in Gazette of
Indla dated the 18th April,
1970. [Placed in Library.
See No, LT-3527/78)

{v) The Indian Administrative
Services (Appointment by
promotion) Amendment Re-
galations, 1970, published in
Notificatlon No. G B.R, 652
In Gazttics or Indta dated the
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25th April, 1970, [Placed in

. See No, LT- ssw
70]

(V) The Iodiaa Police Setvice
(Appointmeat by Promotion)
Amendment Regulations, 1970
published In Notificatiop
No, G.S.R, 653 In Gazette of
Indla dated the 25th April,
1970. (Placed in Library.
See No, LT-BS”,-"'!U}

(vil) The Fifth Amendment of
1970 to the Indian Police Bar-
vices (Pay) Rules, 1934, pub-
lished In Notification No.
G 8. R. 65 io Gazotte of
India dated the 25th April,
1970, [Placed in Library.
See No. 2531/70]

(viil) The Indlan Police Service
(Fixation of Cadre Strength)
Third Amendment Regulation
1970, published In MNotiffca-
tlon No, G.S.R. 635 In
Gazette of Indla dated the
25th April, 1970. [Placed In
Library. See No. LT-3582/
70)

AupIiT REPORT AND ANNUAL
ACCOUNTS OF PARADIP
PORT TRUST

THE DEPUTY MINISTER IN THE
DEPARTMENT OF PARLIAMENTARY
AFFAIRS, AND IN THE MINISTRY OF
SHIPPING AND TRANSPORT (8HRI
1QBAL SINGH)1 I beg to lay on the
Table a copy of the Apawal Accoupts of the
Paradlp Port Trust for the period from
Ith November, 1967 to 3ist Maroh, 1968
lnd the Audit Report thereon, under sub-

section (2) of secilon 103 of the Major Pert
Trust Act, 1963, [Placed in ubrvy See
No, LT-3533/70)

COMMITTEE ON PRIVATE
MEMBERS' BILLS AND
RESOLUTION -

MINUTES

‘SHRI O, G. SWELL ’(Autonomous
Dhitticts) : 1teg to lay oo thi Table the



